
GOVERNMENT OF RAJASTHAN 
DEPARTMENT OF ENVIRONMENT 

F. No 8 (1)/Env/2006/Part II Dated:27/11/2020o 

o 

Registrar 
National Green Tribunal 

Delhi 

Subject: Regarding Compliance of Hon'ble NGT order in O.A. No. 
249/2020 dated 09.11.20200 

Sir, 
Kindly refer to Hon'ble NGT Order in O.A. No. 249/2020 dated 

09.11.2020 vide which directions has been given regarding ban of sale or use 
of fire crackers. The Action taken by the State Government is as follows: 

1. State Government has issued Notification as per the powers conferred 

on it under the Section 4 of Rajasthan Epidemic Act, 2020 for ban on 
sale and use of fire crackers (copy enclosed) 

2. Additionally, in exercise of the powers conferred by section 11 of 
Rajasthan Epidemic Act, 2020, State Government has imposed 
penalties on violation of regulations. (Copy of Notification is enclosed). 

3. The report submitted by Rajasthan State Pollution Control Board shows 
that the Air Quality Report along with other parameters show an 

improvement in the Air Quality before and after Deewali period (copy 

enclosed). 
4. Home Department has informed that the orders for ban of sale and use 

of firecrackers have been issue for strict compliance throughout the 

state (copy enclosed). 
5. Environment Department had issued directions to all District Collector 

for ensuring the compliance of the direction given in the order of Hon ble 

NGT date 05.11.2020. 
. Purther, an affidavit has been filed by State Government in the Hon'ble 

NGT order in O.A. No. 249/2020 dated 02.11.2020. 

nterim report is being submitted herewith for your information. The 

Lus of compliance of the State Government order of ban of sale and use 

Orecrackers is being collected from District Collectors and would be 

submitted shortly. This has the approval of the competent authority. 

Enclosures: As above 

Yours Sincerely 

(Rakesh Mathur) 
Deputy Director 







tdyy- 0.A no 93/2020, O.A No 249/2020, 1.A No 370/2020, 1.A No 372. 
.A No 373/2020 Dr P.G Najpande & Anr. V/s Statc of M.P & Ors 
NGT order dated 09-11-2020. 
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